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RAIASTHA HIGH COURT, TODHPUR

o.Estt.b2(v)1/wAl2o2U 14oA Date:29.04.2021

Copy forwarded to the following for information and necessary action:-

r. District & Sessions ludge, lodhpur Metropolitan/ Jodhpur District wlth the request to
serve/circulate the copy of this order to the concerned Courts/Officerffreasury Officer
as per direction issued vide this ofrice letter No 17022 dated 08,10.2015.

2, A.O..1., Classiflcation Section (Websrte), Rajasthan High Court, Jodhpur/Bench,
laipur

Personal File/
Conf ./Accou nts/General/Sub. Court/Statistics/
Computer Cell/RJS Leave/lr.Actt,/Building Cell (aD14N.)R


